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aette o India dated the 
th March, 1067.  (Pacciin 
Lirary. See No. LT189
87.

(il) The Cine atorah  (Cen
sorshi)  Second  A end, 
ent Rules, 1967, ulished 
.In  Notiication No. .SJl. 
09 in  aette o India 
dated the th March, 1867. 
Placed in Lirary. See No. 
LT18967.

() to lay on the Tale a coy o 
the Reort o the co ittee 
on Broadcastin and Inor a
tion Media on Coordination 
o the Media o Mass Co
unication.  Placed in Li
rary. See No. LT 67.1

Ordinances  under article 1 () (a) 
o the Constitution 

The o  Parlia entary
Attain   Co unications (Dr. Ra
Suha Sinh) I e .to lay on the 
Tale a coy each o the olloin 
Ordinances under roisions o article 
1() (a) o the Constitution—
(1) The  Anticorrution  Las 
(A end ent) Ordinance, 1967 
(No.  o 1967) ro ulated 
y the President on the th 
May, 1967.  Placed in Li
rary. See No. LT 667.

() The Passorts Ordinance, 1967 
(No.  at 1967) ro ulated 
y the President on the th 
May, 1967.  Placed in Li
rary. See No. LT 767.

Notiications  under  Na y Act

The  Minister o  Deence  (Shri 
S ann Sinh)  On ehal o Shri
Ball Ra Bhaat, I e to relay on the 
Tale a coy each o the olloin 
Notiications under section 18 o the 
Nay Act, 1867—

(1) The Indian Naal Resere and 
the  Indian Naal Volunteer 
Resere (A end ent) Reu
lations,  1867,  ulished  in 
Notiication No. S.H.O. 8 in 
atte o India dated the 
18th Kanuiy, 1867.

() The Naal Cere onial, Con 
ditions o Serice  and Mis
cellaneous  (Fourth A end
ent) Reulations, 1967, u
lished  in  Notiication  No. 
SJL.O. 6 in aette o India 
dated the 18th Feruary, 1867.

() The Naal Cere onial, Con
ditions o Serice and Miscel
laneous (A end ent) Reu
lations,  1967,  ulished  in 
Notiication No. S.R.O. 76 in 
aette o India dated the 
th March, 1967.  (Placed in 
Lirary. See No. LT9 67.

National  Coo erati e  De elo ent 

Cor oration  (A end ent) Rules

The Deuty Minister in the Ministry 
o  Food,  Ariculture,  Co unity 
Deelo ent and Cooeration (Shri 
D. Brin) On ehal o Shri Anna 
sahi Shinde,  I e to lay on the 
Tale a coy o the  National Co
oeratie  Deelo ent  Cororation 
(A end ent) Rules, 1967, ulished 
in Notiication No.  .S.R. 67 in 
aette o India dated the 6th May,
1967, under su section () o section 
 or the National Cooeratie Dee
lo ent Cororation Act, 196. Plac
ed in Lirary. See No. LT 867.J

Procla ation re okin  rocla ation 

in relation to Rajasthan

The Minister o State in the Ministry 
o Ho e Aaiis (Shri Vidya C ha ran 
Shokla) I e to lay on the Tale a 
coy o the Procla ation issued y the 
President on the  6th Aril, 1967, 
reokin the Procla ation issued y 
hi on the 1 h March, 1967,  rela
tion to the State o Rajasthan, u
lished i Notiication No. .S.R. 6 
in aette o India dated the 6th 
Aril, 1967. under clause () o article 
6 o the Constitution.  Placed in 
Lirary. See No. LT 967.J

.1  hr*.

RE CALLIN ATTENTION NOTICE 
( uery)

Shri Sorendranaih Diedy (Kend 
nsra) Beore you o on to the ns*t


